Asadha 28, 1913 (Saka)

incdoneh . wigh the State Governmeats
and constantly monitor and review the
situation. As and when necessary, suit-
able assistance is provided to the State
Government  State  Government s,
however, being addressed to indicate
the soecific steps taken by them in this
regard.

Loans (o Victims of Disturbances after
Assassination of Shri Rajiv Gandhi

406 SHRI SOBHANA DRES-
WARA RAO VADDI: Will the
Minister of FINANCE be pleaszsd to
state :

(a) whether the Government have
directed the Reserve Bank of India to
issue instructions to the Commercial
Banks to provide loan assistance at
concessional rate of interest to the iden-
tified victims of the disturbances fol-
lowing the aswassmation of Shri Rajiv
Gandhi to re-start their economic ac-
tivity

(b) if o, the details thereof, and
{c) if not. the reasons therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI DAL BIR SINGH) : (a) No Sir.
As per the practice beng presently
followed, in the event of riots/distur-
bances, Reserve Bank of India (RBI)
on receipt of reports/request from the
concerned State Government in this
behalf and after taking into account
the nature and magnitude of the dis-
turbances, advises banks to extend
rehabilitation assistance to the affect-
ed persons on the lines of guidelines
applicable in respect of persons affect-
ed by natural calamities.

(b) Does not arise,
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(c) The existing practice followed
by RBI cover such situations adequa-
tely. Hence no need was felt by the
Government to issue fresh instructions
in this regard.

Candidates killed in Punjab

407. PROF. K. V. THOMAS : Will
the Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be pleased to
state the number of candidates and
their bodyguards killed after the an-
nouncement to conduct the poll in
Punjab ?

THE MINISTER OF STATFE IN
THE MINISTRY OF LAW, JUSTICE
AND COMPANY AFFAIRS AND
MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI RANGARAJAN
KUMARAMANGAILAM): Accord-
ing to the information available as on
16-7-91, 23 contesting candidates and
21 body guards of the candidates have
been killed since the announcement
of pell in Punjab. '

Declaration of Roads in Kerala as
National Highways

408. SHRI V. S. VIIAYARAGHA-
VAN : Will the Minister of SURFACE
TRANSPORT be pleased to state :

(a) whether the Government pro-
pose to declare any of the existing
roads in Kerala as National Highways:

(b) if so, the details thereof:

(c) whether the Government of
Kerala has suggested any plan in this
regard; and

(d) if so, the action taken thercon ?



